1 Ching’s invitation to CHAITRA 10, 1887 (SAKA)
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PAPERS LAID ON THE TABLE

Aupit REpORT, PosTs AND TELEGRAPHS,
1965 ETc.

The Minister of Finance (Shri T. T.
Krishnamachari): [ beg to lay on the
Table a copy each of the following
papers:—

(i) Audit Report, Posts and Tele-
graphs, 10865, under article
151(1) of the Constitution.

| Placed in Library, see No. LT-
4103/65].

(ii) Appropriation Accounts, Posts
and Telegraphs, 1963-64,

|Placed in Library, see No. LT-
4104/65].

PeTroOLEUM AND NATURAL GAS (AMEND-
MENT) RULES

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir): I
beg to lay on the Table a copy of the
Petroleum and Natural Gas (Amend-
ment) Rlles, 1865, published in Noti-
fication No. G.S.R. 339 dated the 6th
March, 1865, under section 10 of the
Oilfields (Regulation and Develop-
ment) Act, 1948,

|Placed in Library, see No. LT-
4095(65].

NOTIFICATIONS UNDER ALL INDIA SEr-
VICES ACT

The Minister of State in the Minmis-
try of Home Affairs (Shri Hathi): I
beg to lay on the Table a copy each
of the following Notifications under
sub-section (2) of section 3 of the All
India Services Act, 1851 —

(i) The All India Services (Pro-
vident Fund) Amendment



